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Second World W rs. UK, France aod other 
countri s mobilis d extern. I exch ages nnd 
p jd them in their local currencies and that 
way they have ce olv d foreign debts. Wby 

c nnot y u d It? Whlt is the objectioQ 
for our country to adopt tbe same thing? 
Thlt is qu.! ' tio:1 (C ). 

SHRI YI SH VANATH PRATAP 
SINGH: U K. did it. Pound was a coo· 
vertible currency with them. That way, 
rupee is not convertible currency. Apart 
from it. there is not much money which the 
Indians have by way of securities because 
w.... are not givl.!n p rm iss ion on a la rge 
scale. Not rnu h is going to come ut of it. 

(Trans fa tlon] 

DR. CHANDRA SHBKHAR TRI-
PATHI Mr. Speaker, Sir, may I 
know from th~ hon . Mini t r the quantum 
of interest due to be paid on loan taken 
by India from lnt rnational Financi I 
Institutions in 1984-85? Further, when 
most of the iodustr ie are incurring loss 's , 
from what sourc",s th~ inter st due on loans 
is bdng paid? 

SHR[ VISHWANATH PRATAP 
SINGH: In 1985-86, the principal re-pay-
ment of l.M.F. Borrowings i R. 245 
crores wh reas the intcre t payable is 
R~ . 442 crores. 

DR. CHA ORA SHEKHAR TRI-
PATHI Prom what sources the do 
the Central Government pay interest due 
on huge investm nl made in factori s 
which llre i ncurri n los ? 

SHRl VISHWANATH PRATAP 
SINOH ; This mon y i iove t d 00 maoy 
pr j cts. It IS 0 t like tb is tha t it bas been 
inveskd in a parti cular fac tory and that 
the int re5t on the lo~s utsained by it is 
to b pa id by Uli. The commerci J borrow-
ing taken by the c mpanie r inve t~d by 
th m in th ir factorie . Th money which 
we borr w d wa put to due, pr due-
liVe u e and hi .~. how ou r' cred ibil ity. We 
hav put that money to go d use, we have 
not mi u ed it. 

[ElIg Ji.,hl 

SHRl B. A YYAPU BODY: There i 
rcf~re o9c to 8)'lUeot by w oC invl it>l~ 

• 

earning. (a) What a re th . invi ib le 
carnio l ? How have they b come vi ibJe ? 
(b) What i th ... rate of int r t which we 
a e paying; and (C) Wh t is th estill t d 
Vd lu ~ (Jf annual debt ervices? 

SrIRI VISHWAN TH PRATAP 
S[NOH : For normal borrowings, th rate 
of interest from the 1M is 7%. Tbat is 
the curunt rate. What we withdrew from 
th xtended faciljti j a mix of normal 
rates and commercial rate. It isl/ 1 half 
hal~ , , 

So far as the normal withdrawals are 
concerned. it is about 7%. 

The other portion is from 9 to JO%. 

About invisi~le and how that is viSible, 
ir is not that invisible. It comes to the 
bank, of course. Our Indian Who are 
abroad and earning send money. Then 
there are deposits coming from NRl. Thesl 
are the forms. It jq quite visible. 

SHRI E. A YYAPU REDDY: What i 
th annu n I debt service estima te ? 

SHRI VISHWANATH PRATAP 
SINGH: Just now I gave the percen tage. 

Incentive to Private Sector (or love tmeot 
io Tourism Iofra tructure 

*87. SHRI BHOL NATH SBN : Will 
the M ini ter of P RLI ME ARY 
AFFAIRS AND TOURISM be plea. ed ·to 
sta te : 

(a) whether Governm ot h ve off ... red 
incentives to the private ctor to atlr ct 
privat ector iovestm nt in touri m infras-
tructure; and 

(b) if so, the det iI of the inc olive 
oft red by G verom n and the r p os 
from the private ector t r to ? 

T E MI IS E 
NARY AFFAIR A D 

(SHRI . .L. HOT): (a 
J~~ ment i ivel) blow . 



19 Oral Answers NOVEMBBR 22, 198' 
, 
20 

Statement 

(a) and (b). Y s, Sir. Sev rat coo-
ce sions/lOcentives are offered by Govern-
ment to private sector for a ttracting invest-
ment in tourism infrastructure. Details of 
the~ ate given below : 

Hotels 

(i) TAX HOLIDAY: Und r Section 
80-1, jo the case of approved 
hotels which start functioning 
after 31·3·1981 but before 1~4.1990, 
2570 of the profits and gains 

derived by an Indian Company 
from the hotel business are exempt 
from Income~tax for a period of 
eight years . Th is concession was 
ealier available only upto 1-4-1985 
but has since b en ext oded upto 
1-4 .. 1990. 

(ii) INITIAL DEPRECIATION : 
Under S ction 32(l)(v), an initial 
depreciation at Ibe rate of 25% 
of the actual co t of a hotel 
building i allowed as deduction 
in the computation of the taxable 
profits in the case of a company 
running an approved ho te l. 

(Hi) EXTRA DEPR IATfON: 
U nder item (iii) of Sub-part III 
of Part I in App Ddix I to the 
Incorne Tax Rules 1962, an {xtra 
aJlowance of d preciation of an 
amount equal to ooe- half of the 
normal allowaoc in respect of 
machinery and plant installed by 
an Indian Company in an 
approv d ho te l a Howed as 
deduction. 

(iv) HIGHER D PRECIATION: In 
respect of furniture and filting 
used in ho!eJs, a high r rate of 
depreciation of 150/0 has been 
provid d under item (2) in Sub-
part II of Part I of Appendix to 
the Income-tax Rules, 1962 as 
against the n ral tate of 10%. 

(v) HOTELS SET UP ]N BACK· 
WAD AR AS: Uod r Section 
80 .. H of the Income·T lit A t, 
20VQ of th profit and gain 
J.'9pl th~ 9us'JlCS~ of PQt~1 et up 

in specific backward areas is 
deductable from the taxable 
income for a period of 10 years, 
subject to certain conditions. 

(vi) CENTRAL SUBSIDY FOR 1 N .. 
DUSTRJES SET UP IN BACK-
WARD DISTRICTS/AR~AS: 
With effect from 1.1-1977, hotel 
set up in the specified backward 
districts/area are eligible for the 
grant of central investment sub-
sidy under the Central Outright 
Grant or Subsidy Scbeme, 1971. 

(vii) Institutional Loan: Approved 
hotel projects are )jgible for the 
grant of loan by the Industrial 
Pinance Corporation of India 
(lFel) and also other public fiDan~ 
cial institutions. This loan is 
eligible for interest ~ubsldy of 
lOCYo' 

(viii) FOREIGN EXCHANGE JNCBN~ 
TIVE QUOTA: Approved h~tels 
are eligible for Foreign Exchange 
Incentive Quota which is deter-
mined @ 100/0 of their direct 
Foreign exchange earnings. This 
quota is avaiJa ble to respective 
hot Is for essential imports, 
overseas promotional tours, 
publicity and advertising etc. 

(ix) Priority consideration in the 

(x) 

allotment of teJephone/telex con .. 
nections, LPG (Cooking Gas) 
etc. 

Besides, hotels qualify for invest .. 
ment by non .. resident Indian ,in 
the equity capital of the promoting 
companies, subject to the condi· 
tions laid down by the Reserve 
Bank of India. 

(xi) Privat Limited Companies were 
, given certain inc ntives/concessions 

by the 1985 budget . A the hotels 
and trav) agencies are mostly 
incorporat d as private limited 
c mpanies th y will b nefit from 
this conee sion. 

Trl' I Trad 

(i) 111~ \ f Togri. 
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advanc('s Joans on concessiona) 
rates to approved Touri t Car 
operators for purchase of Tourist 
Cars and manufacture of Tourist 
Coaches. 

(ii) Travel Agents and Tour Operators 
are allowed to import two vehicles 
in a year under the Incentive 
Quota which is 2.5<yo of their net 
foreign xchange earnings during 
the previous year. 

(iii) Trav I Agents and Tour Operators 
are also allowed to import office 
equipment and undertake pro-
motional tours overseas under the 
Incen tive Quota. 

The response from priva te sector has 
been encouraging. 

SHRI BHOLANATH SEN: Wi II the 
hon . Minist r stat whether the Ie tr ictions 
that are now current or which are currently 
enf rced in hill areas in Himalayan region 
will bd withdrawn for the purpose of 
helping tbe trade of touri m ? 

SHRI H K .L. BHAGAT: General1y 
Gov roment j , v ry much interested in 
opening up more and n ore areas in the 
Himalayan region. We want to ncourage 
Himalayan tourism, but with regard to 
particular areas, wbether a particular area 

. should be alJowed or not, that is a matter 
which has to be tak n up by th Home 
Mini try. A far as the Ministry of Tourism 
is concero d, we want to open up more 
and mor areas in the Himalayan region. 

SHRJ BHOLANAT SEN: May I 
know from the hon. Minister whether 
th re is any plan for holding international 
meets and international conferences in 
farflung area like ShilJong, Arunachal and 
other places as was done in the case of 
Panaji with regard to the Commonwealth 
Heads of Government Conference. and 
Panaji was developed in the meantime? 

SHRI H.K .L. BHAOAT: I have 
already Siv n th ao wer . So far 8S the 
present po ition i cone rned. ther are no 
restriction, as he has himself said about 
Panaji. I think. ShilJong i aJ 0 open. The 
altitude and the policy of the Touri m 

Ministry is that more and more ar as should 
be made op n 0 that more and more 
tourist, both domestic and foreign, can 
visit and more and more foreign tourists 
can come. That i our attitude. As to 
the specific areas, we have taken up the 
matter with the Ministry of Hom Affair. 

SHRI P. KOLANDAIVELU: The 
Centra) and State Governments are actuaHy 
encouraging tbe private sector to have 
tourism spots and touri m hotels, but the 
funds are being mismanaged and misu ed 
by the private sector in som of the 
places. Proper guide and proper administra-
t ion are nece sary in this matter. 
Then only the funds can be utilised 
for the purpose for which the funds are 
being allocated. I would like to know from 
the hon. Minister how many private s ctor 
p ople have come forward in rder to have 
hotel and tourism spot in various part of 
the country. 

SHRI H .K .L. BHAGAT: So far a 
complaints or cas s of misuse of funds of 
particular hotels are concern d, mostJy 
financi al help comes from the financial 
institutions; there are some concessiona) 
thing in the Central s ctor and there ar 
certain tbiog i 0 the Sla te cror. If aoy 
speCific cases of misu e of funds Or any 
concession are brought to our noticer 
Government will certainly take note ot 
those. Mo ' t of these hot Is ar e in the 
private ector. The total numb r of' hotelf 
in the couotry at pres nt-I am talkio. 0, 
5-Star. D luxe 5-Star, 4-Star. 3-Star. 2-Sta 
and l-Star - i 485; cia Hied 353 and yef 
to be clas~ified 132. The total number of 
rooms avaiJabJ is 33,476. The e are the 
variolls categori of hotels and mo t of 
them are in the private s clor. In regard to 
hotels and in regard to tran port-becau 0 
the government fuods ar limited so f r a 
tourism is cone rn d-Goveromcnt j kee 
that the privat ctor should come forward 
in a bigger way in having th hoteJ . In 
the public sector, Govern cot has deCided 
not to have any more S .. St hot 1 c pt 
the one hich we ar thinkin of in 
Bombay. The rest would e ccommod .. 
tion which cao b u ed by p oplc with 
Jesser mean . 

S I SHA TARAM AI : would 
Ii to leno wh the '. .for r a 00 01 



· 23 Oral Answ,rl NOV MD 

security, the GoVernment of India have 
any plnns to r strict the stay of foreign 
toud f only in government hotel and 

h th r, for tha t purpo ,the Gov rnment 
of India are going to con truet botels 
throughout the country. 

SHRI . K.L. BHAGAT: I have aid 
tba t the for isn t urists can stay in govern· 
ment hot J and other hotels. There is no 
re trict ion for the tourisls who com to 
tbi c untry that they should stay on y in 
government hotels. Now he is asking 
whetb r, for reasons of security, we are 
going to construct more hotels. Not for 
that. But for actual necessities of tourism 
in th country, particularly for people with 
comparatively less means, Government is 
k en to COilstruct. Some of the hotel are 
already under construction. There are joint 
ventures between the Central and State 
Government. In the private sector al 0 
we want more bote)s to come up. 

SHRI S. JAIPAL REDDY: Oen rous 
a sistance for 5·Star hotels is being extended 
from financial institution wi Ih a view to 
attracting foreign exchange. But wha t has 
been reaJly happening is thot our own 
private sector executives have be('n staying 
in them. without getting any foreign 
exchange whatever, leading to artifi cial 
demand for more five star hotels . In view 
of this, will the Government con ider 
imposing a restric tion that only those who 
can pay in foreign exchange could st ay in 
five star hotel ? 

S I H.K L. BHAGAT: Sir, I think 
the Hon . Member j not correctly informed. 
I would suggest that c .rtainly we want that 
for ign touri ts should get accommodation 
in th e hotel. But it is not the position 
at present that for ign tourists are not 
g tti g accomm d ti n b cause accommoda-
tion is not av i lable and because other 
tourists come and stay tber . 

(lnterruptio"s) 

PI a e w it, I an und r taod you. I can 
invit y u for di eus ion. 

The re ot p si lion is tho t during the 
tone y ar, it has b en a v ry I an 

se n f t uri . In f ct w hay more 
ccomm ati n' flv ta h t J avaiJabl . 

22, 1985 oral .4nlWtfl 

There is aooth r Question at SI. No. 93, 
that y u c n utili c for lhi . Theref re, it 
is not c rrect to ay th t ccomm da tion 
is not av i lable f r foreign touri t ; nobody 

I e will com . That is no t the posi tion. 

SHRY S. JAIPAL REDDY: He has 
~aid tbat I have b en incor.rectly informed . 
But he has not informed the Hous~. Will 
the- Minist r bl;! able to ~ay what i th,; 
proportion of f"reign exchlo g(" e rn !d by th 
five star hotel' in relati n to the total 
am unt recciv(.d by them? 

SHRI H .K.L. BHAGAT : 1 can inform 
the Hon Member that in five·star hotels 
much more ac.:ommodation is available. 

(Interruptions) 

MR . SPEAKER: Now, Jook here. I 
cannot ailow a discussion here. If I alJow 
you, you will ho:d on to it. 1 cun a llow 
onc more supplement ry. 

(lnterrupt.jon~ ) 

PROF. MADHU DANDAVATE : If 
'he r ply is indepen r1ent of the Question 
whitt do we do ? 

(I" terrupr iuns) 

SHR[ SHIVENDRA BAHADUR 
SINGH: Mr. Speaker Sir, I would like to 
know from the: Hon. Minister-becau c he 
had ju ·t ide that he is not going in for 
any more five star hotels. ( would like to 
g t clnrifica ion from him regarding tho e 
ITDC holels which are in the pipeline and 
espccia IJy the one re la t j ng to Bhopal. Is 
it going to be made or not '1 

SARI H .K L. BHAGAT: So fsr as 
Public Sector i~ con",_rned, (h oi ITDC and 

o 00, we have decid d that during the 7tb 
Five Y ar Plan we shall not have any more 
five star hotels xcept one which we are 
thinking of putting up in Bombay. 

Bank Robberie and Bank ProtectioD Force 

+ 
*88. SHRI ANAND SINGH: 

SHRI I. RAMA RAI : 

Will tbe Minister of 
plea d to sta te : 

INANCE be 

(a) tbe Stat -wi numb ' r of bank 


